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IN THE CENTFAL ?DMINISTRATIVE TRIBUNAL ; HYDERABPD BENCH 

AT HYDERI\B?D 

C.P.No. 29/93 
in 

0 0 A.No, 183/93 

BEIS'JEEN; 

Rongali Bama Naidu 

A N D 

Date of Order; 57.1993 

Applitant. 

Mdl. flirector General, 
Armed postal Services, 
)jjr Head qutrte rS, 
New Delhi - 

Branch Recruiting Officer, 
Branch Recruitig Office, 
H.No. 6-20-15, East Poink. Colony, 
Visakhapatham - 23. 

Sri P.J.Naidu, 
Superintendent of Post 
Offices, Vizianagaram. 	.. Respondents. 

/ 

Counsel for the Applicant 
	 Mr. K. K.Chakravarthy 

Counsel for the Respondents 	.. Mr.N.R.Devraj 

CORAM: 

I-TON 'BLE smcch.B .GORThI ; MEMBER (ADr'ir.) 

HON'BLE SHRI T.QANDRASEIGIAkcA REDDY j MEMBER (JUDL.) 



0 
Order of the Division Bench delivered by 

Hon'ble Shri A.B.Goxthi, Member(Mmn.). 

Mr.kC.K.Chakravarthy, learned counsel for the 

Petitioner states that the respondentf has since complied with 

our judgement order in O.A.183/93. in view of this he 

does not wish to press the Contempt Petition; the same 

is consigned. Notices issued if any shell stand discharged. 

Mr.N.R.Devraj, Standing Counsel for the respondents 

pfesent and heard. 

- C1-0t--- 
(T. CHANDhhSE IHAtEDDY) OR 

Member(Jud].) 	 Member( n.) 

Dated; 5th Juty, 1993 oyRe strar?d 

.(Dictated in Open Court) 

Copy to:- 

Add].. Director General, Armed postal Services, Army Head-
sd quarters, New Oelhj_66. 

Branch RecruIting Orrirer, Branch Recruiting OrPi-'e, 
H.No.6-207-15, East Point colony, iisakhapatnam-23. 

Sri.-P, J.Najdu, Superintendent of Post orrice, Vizianagara(p 

4, One copy to Sri. K.K.Chakravarthy, advocate, CAT, Flyd, 

5i One copy to Sri. N.R.Devaraj, Sr. CGSC, CAT, Hyd. 
6. One spare copy. 
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tYPED BY 	 COMPARED BY 

CHECKED BY 	 APPROVED BY 

IN THE CENTRAL ADiINIST2ATIVE TEIBUNAL 
1-IYDEPABAD BENCH AT HYIiERABAD - 

THE HON'BL MçL2USTiCE V.N'EELADRI MO 
\ 	VICE CHI'8MAN 

At .  
THE HON'BLE ML.A.B.CORTY a MEMBER(AD) 

AND 

THE HON'BLE j • j CHAITDRASEKHAR REDLY 
j/rEr(J) 

A9D 

THE HON'BLE /IR.P.T.TIRUVENGALthM :M(A) 

K 
Dated : 1,)/-191)3  

oE7mJMENT 

/ 
C.A. No. 	9h3- 

in 	 / 

b.A.No. 

Admitted and Interim directions 
issued 

;J lowe d 

Disposed of with directions 

Dismissed 

Dismissed as withdrawn 

Dismissed for default. 

,RejçtedJ Ordered 
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